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Regional Office, U.P. Pollution Control Board, Ghaziabad

< N . ol . . .
2 %‘u‘%{’\& Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in
e " 200 /NGT-157/ OA-555/ 2022,/ 2023 et L5 “z/zﬁp;
To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Additional reply on behalf of U.P. Pollution Control Board in compliance of Hon’ble
National Green Tribunal, Principal Bench, New Delhi Order dated 13.03.2023 in OA
No-555/2022 Vijaypal Versus State of U.P.

Respected Sir,
With reference to the above-mentioned subject, please find enclosed herewith

additional reply on behalf of U.P. Pollution Control Board as directed by Hon’ble Tribunal in
OA No-555/2022 Vijaypal Versus State of U.P. Request you to kindly get the response placed
before the Hon’ble Bench for kind pursual.

Enclosure: Report.

Yours Sincerely
J/,,o /

(Utsav Sharma)

Regional Officer

Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.
3. ShriPradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.
4. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

.

Regional Officer

A srated : AEL0TT0TH0—2, YTER—16, TN, MRTIEIG—201012 HIF—0120—4160108
qETey : TC-12V, fAFfar @ve, Ml TR, aE+e: 226010
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 555 OF 2022

IN THE MATTER OF:

Vijaypal ...Applicant
Versus

State of U.P. ...Respondent(s)
INDEX

S.No. Description \ Pg.No.

1 Additional Reply on Behalf of Uttar Pradesh Pollution
Control Board’s in Compliance of Hon’ble National i’ b
Green Tribunal's order dated 13.03.2023 in OA

555/2022
2 ANNEXURE I: Copy of Report along with necessary | 5 (_, Q |
Annxures
3 ANNEXURE II: Copy of Closure Order dated , 47 _ 77
12.12.2022
FILED BY

)
. 7\5‘%
Utsav Sharma

Regional Officer, Ghaziabad
Uttar Pradesh Pollution Control Board
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 555/2022

In the matter of:

Vijaypal ...Applicant
Versus
State of U.P. ...Respondent(s)

ADDITIONAL REPLY ON BEHALF OF THE UTTAR PRADESH POLLUTION

CONTROL BOARD WITH RESPECT TO ORDER DATED 13.03.2023

IT IS MOST RESPECTFULLY SHOWETH:

1. That, the instant matter was registered and taken up by this
Hon’ble Tribunal on basis of a complaint received by post with
regards to operation of an illegal factory with the name of M/s
Moon process behind Power house near Indane Gas Agency at
village Partapur, District Hapur, Uttar Pradesh.

2. That, in the said complaint, the applicant has alleged that the said
industry is using unapproved fuel such as Medical waste, paper,
plastic, polythene, rubber, raxine, tyre, chemical cloth and other
toxic chemicals for it boiler. As a result, the entire surrounding land
has become infertile and emitted poisonous gases are causing

damage to the environment.
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3. That, in view of the averments made in the application which raise

questions relating to environment arising out of the
implementation of the enactments specified in the National Green
Tribunal Act, 2010, the Hon’ble Tribunal had taken up the matter
on 06.09.2022 and constituted a Joint Committee comprising of
representative of District Magistrate, Hapur and the State PCB and
to verify the factual position and file an action taken report.

. That, in compliance of the above-mentioned orders of the Hon’ble
Tribual, the Joint Committee carried out site visit on 9.12.2022 and
the report of the Joint Committee has been filed in Hon’ble
Tribunal by the Regional Officer, Ghaziabad, Uttar Pradesh
Pollution Control Board on 13.12.2022 and same has been taken on
record in the order dated 15.12.2022 of Hon’ble Tribunal.

. That in pursuant to response received from Respondent No. 5,
M/s Moon Process, Hon’ble Tribunal had directed the State
Pollution Control Board on 13.03.2023 to file an additional reply
with regards to the land area, manufacturing capacity, the
machinery installed, annual turnover of the Project Proponent and
copy of the order passed for imposing environmental

compensation on the Project Proponent.
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6. That in compliance of above mentioned orders, the said unit has
been inspected on 15.03.2023 and same was found closed. With
regards to information sought by the Hon’ble Tribunal, report is
annexed as Amnnexure I. Pertinent information as desired by the
Hon’ble Tribunal is as below:-

a) The said unit has been set up at Khasra No. 171mi, which
admeasures to 1000 square meter. However, the plant
machinery is set up in an area of around 292.75 sq.m. and
another 300 sq.m. is being used for storage of fabric. It has been
claimed by the unit representative that in said plot, the
ownership of 292.75 sq.m. is his own and 300 sq.m. has been
rented out to him by his elder brother.

b) The unit operates on job-work basis, but on basis of capacity of
dry range machine used for application of starch and drying,
considering operating hours of 8 hours, the manufacturing
capacity comes out to around 2000 m/day.

c) At the time of inspection, one 2 TPH boiler and 03 dry range
machines were found in the premises, of which 01 dry range

machine was dismantled.
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d) Since the unit became operational in July, 2022, no evidence
with regards to annual turnover could be furnished.

e) Environmental compensation show cause for Rs. 10,12,500/ -
has been communicated to M/s Moon Process vide closure
order notice dated 12.12.2022 itself. Copy of same is annexed as

Annexure 11.

The report may kindly be taken on record and put up before

Hon'ble Bench.
(..
.%i Tt E “‘; e
(Anil Gupta) (Kishan Singh)
Scientific Assistant Assistant Environment Engineer
UPPCB, Ghaziabad UPPCB, Ghaziabad
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